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Payment of Bonus to the OkUi»n Employees 
Working i« Ocf«feice

*353. SHRI S. M. BANERJEE : Will 
the Minister of DEFENCE be pleased to 
state:

(a) whether the All-India Defence Emp­
loyees Federation has requested Government 
to refer the question of payment of Bonus to 
the civilian employees in Defence to the 
Committee which has been formed to review 
the working of the Bonus Act; and

(b) if so, the reacrion of Government in 
this regard ?

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCb (SHRI VIDYA CHARAN 
SIIUKLA) : (a) and (b). The communica­
tion referred to by the Hon’ble Member is not 
readily available However, the question 
whether employees of Departmental Under­
takings under the Ministry of Defence may ce 
eligible for pa>ment of bonus is being 
examined.

SHRI S. M. BANERJEE: In the consul- 
tative committee meeting of the Labour 
Ministry held on 24th July a resolution was 
passed by all sections of the Members present 
there demanding from the Labour Ministry, 
or rather the Labour Minister, that the matter 
should be refericd to the Government for 
consideration. I want to know whether the 
hon Minister is aware of this fact. I want to 
know whether the Defence Ministry has also 
supported this ca<*e in view of the discrimina­
tion between public undertaking and Defence 
Ministry and the Department of Labour.

SHRI VIDYA CHARAN SHUKLA : As 
I said this is still under examination. The 
Department of Labour is processing this case. 
After the mutual consultations among van* 
ous ministries concerned are over they will 
take up the matter before the Cabinet for the 
decision of the Cabinet, Only after that we 
will be able to indicate what action we ate 
going to take in the matter.

Utilisation of Loans from World Bank given
to Stales

*?54. SHRI C. R. CHANDRAPPAN s 
will tb* Miotoer of FINANCE ho pfeued to

(a) whether the World Bank loans gfaem
to the various States during the Mat tbtw? 
years have remained unutilised ? %

%
(b) if so, the amount of loans remaining 

unutilised and the reasons therefor; and 1
t

(c) whether Government make any eaquhy 
from the states from time to time about thes«ft 
loans ?

t
THE MINISTER OF FINANCE (SHIti 

YESHWANTRAO CHAVAN): (a) Outot
loans/credits received from World Bank and 
the International Development Association for 
groundwater development, irrigation and farm! 
machanization in various states an amount of 
$ 21 million has been utilised so far.

(b) These loans/credits are to be utilised 
over a number of years according to the 
phased programme for implementation of the' 
projects. The , amount of credits still to be* 
drawn is $ 303 million.

(c) Yes, Sir. '

SHRI C. K. CHANDRAPPAN : There 
are press reports paying that due to some 
procedural difficulties, Government have failed 
to utilise these loans provided by the World 
Bank. How far are they true ? (

SHRI VESHWANTRAO CHAVAN : 
We hope that utilisation will pick up as time 
passes, because in the earlier stages this 
takes certain preparatory work as this is a r 
rather very complicated thing with institu­
tional arrangements and other vhings. But as 
time passes, it will pick up speed,

SHRI C. K. CHANDRAPPAN : The 
Minister reffcrcd to initial difficulties. But If i 
I may be permitted to say so, World Bank* 
loans amounting to $ 324 million for agricut* ’ 
tural development have been with the Ministry' 
unspent for three years. That is not due to 
initial difficulties.

SHRI YESWANTRAO CHAVAN: It i* 
not just a question of the Ministry having fin 
the money and it has to be just thrown around,, 
It has to be spent for proper purposes. It <*■/ 
quires certain spading in each State, BuUcati 
any it is picking up. V #  example, only $ 1 2  
mittfon v m  epent during i m 7 | ;  i ^ f w a




